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(b) ,whether uniform norms and 
yardsticks are followed in getting de-
putationists from State :Governments 
and whether equal opportunities are 
given' to engineer deputationists fr\)m 
·each State? 

THE ML~ISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS Ar.~D DEPAR'l'MENT OF 
PARLIAMENTARY AFFAIRS (SHRl 
P. VENKATASUBBAIAH): (8) and 
(,b). The information is being ('01-

lected and will be laid on the Table 
of the House. 

Meeting between the Industry Minis-
try Officers and the SC I ST Representa-
tives of Hindustan Photo Films Ooty 

3161. SHRI K. B. S. MANI: Will 
the Minister of INDUSTRY be pJeas-
ed to state: 

(a) whether a meeting was beld in 
Madras between the Industry Ministry 
officers and the representatives of t.he 
Scheduled ·Caste/Scheduled Tribe Em-
ployees Association of Hindustan 
Photo Films, Ooty, Tamil Nadu; if so, 
when; 

.(b) the details of the points raised 
by . the reprflsentatives of SC/ST and 
the replies and the assurances given 
by the nlanagement side; and 

.( c) vvhether any pr-ogress has been 
made after the discussion; and if so, 
the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRy OF INDUSTRY 
(SHRI CHARANJIT .cHANANA) : 
(a) Two officers Of the Ministl'y' of 
Industry who are on the Board of 
Directors of HiJ'ldustan ·.pnoto FUnls 
Mfg. -·Co. ·Ltd. (lIP,,) and the ~ag­
ing Director met the repr~sen~a.tives 
of the SC/ST employees' Association 
'at M,cl!'8S . on .~h. ,Oct~'ber, 1980. 

(b) T\le Aas®iaijon ill t~ ~in 
ra~se4 .t.be qtJ.eS.tipn of adequate r.e ... 
cruitt))ent .and pro~otiOn o~ Sehed\11-
ed Cane/Scheduled Tribe candi4 .. t.,s 
to the posts as per Government In-

structions, provisio~ of training and 
certain oth~r tacilities for SC/ST per-
sQnnel and creation of a post of ·;Liai.. . 
son Officer for looking after the inte-
rests of SC/ST personnel. 

'The Directors had indicated to, -the 
representatives that theSe points 
would be examined- by the 'Managing 
Director and suitable remedial action 
would be taken, wherever necessary. 

(c) Following this meeting. the 
l\.!atTIaging Director had further dis-
cussi')ns ,vith the representatives of' 
the Association at Ootacamund and 
explained to them that every care is 
being taken by the Company to imple-
ment the CTovernment instructions re-
garding l'ecruitment/promotion and 
other service conditions of SC/ST 
personnel. Trainmg facilities for 
members of SC/ST personnel are also 
being arranged and a Deputy Person-
nel Manager is being appointed in 
the -COlnpany from among the SC/ST 
candidates ,,\Tho wQuld also function 
as the Liaison Officer for their wel-
fare in future. 

Convening of a meeting of a Public 
committee by Deputy Commissioner 

of ·Police (West) 

3162. SHRJ DHARAM DAS SHAS-
TRI: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) vlhether the Deputy Commis-
sioner of Police (West) coovened a 
mee~ing of a public committee at 
Tagore G~rden Police Post of West 
District in September-October, 1980. 

(b) the names aItd social status of 
the persoos invited to this meeting; 

(c) ~be names and .social a·n4, ·offt-
cial ~tatus of the persons who attend-
~d this Jneeting; 

(d) when and under whOSe orders 
thi, cOJ.l1~~ w.,_s .~QD$tituted; and 

(e) ~p~ :q.,mes 9f p,rs.Qns i~clq~~d 
in th~s cQl'!1mi~tee ~d the g~ounc;is for 
their in~lusjon? 

THE MlNiS'lSB .aF STATZ IN 
THE MINISTRY OF HOME AFFAIRS 



' .... 

(SHRI "YOGENDRA MAltWANA): 
"(;.:1) 'There is no Police Post in Tagore 
'Garden. However, a meeting of the 
Citizoos' Voluntary Force was held at 
Police Stati.;"n Rajouti G.arden ()n 2nd 
October, If'SO. The meeting was at-
tended by the Assistant Commissioner 
·0 r Po lice, I\foti Nagar. 

Police Headquarters ill December, 
1979. 

(e) Names are' indicated in the 
Statement attached. Respectable citi-
2;ens who have time to $pare and .. . ........ : 

willing to assist in the maintenance of 

(b) and (c). A list is attached. 1& wand order in the area are enrolled 
(d) The Committee was constituted as rnembers Of the Citizells' Voluntary 

under the instructions issued by the F\1rr:e. 
Statement 

LIST OF THE MEMBERS OF CITIZENS & 
GARDEN: THOSE WHO WERE INVITED 
AND THOSE WHO ATTENDED . 

VOLUNTARY FORCE-PS RAJOURI 
TO THE MEETING HELD ON 2-10-80, 

...... ~~--...... --------------.--.--.'"-' .. ------------
Sl,-
No. 

Name and Address Social/Official 
Status -----------------_ ... _--,.__. ..... -- - ..,_. - -- - - ...... ._. -- _. - .... .....,. -- _.. _. 

I. Shri Om Parkash, D-I63, Janta Colony, New Delhi . · Business Man 

2. Shri Harish Chander Bajaj, F{)Uf Storey, 970, Raghubir Nagar, New 
Ddhi Do. 

3. Shri Ba1dcv Raj Azacl, Qr. No. 938, Char Manzil,J.J. Colony, Raghu-
bir Nagar, New Delhi . . . . . . .. Do. 

4. S;nt. S1.roj Caroli, M-4.5, Rajouri Garden, New Delhi Social Worker 

5. Sh.ri Surinder Singh, \VZ"~h ,Malawar .. Garde.n, New Delhi 

'0. Shri Madan Singh Bhasin, B-IS6, Rashubir Nagar, New Delhi 

7. Shl'i Krishan Lat, D-152, Raghubir Nagar, New Delhi 

8. S!lri Joginder Singh, J-8, Rajouri Garden, New Delhi 

g. Shri Jagdisb Challder, W~"4.7, Titar Pur, New Delhi 

· Business Man 

Do. 

Do. 

Do. 

Do. 

10. Shri Brij l.al JWleja, 191, Shivaji Market COpp.) Holy Child School Do. 

1 I • Shri Labh Chand, C-249, Tagore Garden Extn. New Delhi Sr.-rvice holcler 

12. ~h1'i Lakh Raj Thareja, 949, Four Storey, Tagore Garden Extn., 
j'\cw Delhi . . . . . . . . . . Business Mall . 

") 3. Shri Sudesh 'Kumar, Shop No. 228, Opp. Holy Child School, 
Rag4ubir Nagar, New Delhi Do. 

I 4. S~d Hari Singh Babbar, J 95, Shivaji Market Opp. 'Holy Child 
Sch~ol, Raghubir ,Nagar, New Delhi. • " . Do. 

'5. ,$hri Hari Singh, Qr. No. 9C)8, Ol.w Manzi!, R.qhuhiJ'·N4sar, New 
peltli. . . . . . . '. . 

'16. l\1_iss .Pam~i M~lhotra, A-9~, Visbal Enclave, New Delhi 

.• 7. 8br.i Destlaj,~/37, Tagore Garden Extn., New ~Jp.i 

18. S't. Kartar Singh, B-II/g83, Raghubir Nagar, New ,Delhi 

~;l9 .. ~~" ~al·Krish~, ".11/'158, Ralbubir Nagar, N~ .~J4i 

!lOt .~~.,.lJ~1;ls~R~J .. lI:.l~/Jq:3, ~htl~i.r rjMar, New Delhi 

Do. 

· Social Worker;' 

· Bl_incss M~ 

· Business Man 

• ,Se.wiq= lWlder 
• Busineu 'Man 

'-;a,J. Sb..:SLllIhan Lal,.B-Hl"'~15, ISector E, ~Vishnu Garden, New Delhi .' ServiCe IHolder 

-----------------.--------~-----------------
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, Sl. , No.' Name' and' Addreis Social/OfIlcial ',Sta_ ' 

-:,..;.. ~-..._.-------------.------~-~ ....... -- -- -- _.. ----- .... --. _.. ..... ~ ...... 
22,. She R.am Panhad Malhotra, B·232, Raghubir Napr, New Delh'i • BusiAeaa Man 

'sg. Shri Suraj Shan, ~21/14, S. Block, Vishnu Garden, New Delhi. . Servic:e Holder' 

24. She Prcm Kishore, WZ-J/!t20, Vishnu Garden, New Delhi Do. 

25. ' Sh. M. Ram Kishan, A-686,J.J. Colony, Kbayala, New Delhi Do .. 

~. Sh. Ram Pal SiJlgh, J-220/36, Vishnu Garden, New Delhi Do .. 

27. She Baldev Raj, WZ/221-I.h S. Block, Vishnu Garden, New iJelhi Do .. 

28. She Hardeep Singh, J 16-A, Mayapuri, MS Block, New Delhi. . Bus.'ness Man 

29. She Kartar Singh, 14/65, Subhash Nagar, New Delhi Do. 

SO. Sh. Krishan Lal Sethi, 14/47, Subhash Nagar, New Delhi Do. 

31. Sh. Kharati La), E-42,J.J. Colony, Raghubir Nagar. New Delhi Do.] 
32. Smt. Sarla Kumari Chawla, Plio, J J, Raghubir Nagar, New Delhi . Social Worker 

33· Smt. Sushma Bhatia, EA/l39/1, Tagore Garden, New Delhi Do. 
, , 

84· Smt. Shital Sehgal, Ex/I 39/2, Tagore Garden, New Delhi Do. 

35, Shri Manohar Singh Chawla, 9/51 J Subha.h Nagar J New Delhi Business Man 

36' Shri Bhadur Chand, 9/13, Subhash Nagar, New Delhi Do. 

NOTE :-Allthe above mentloned persons except persons mentioned at Sl. Nos. 5, 2!;:ac 3a attend-
. ed the meeting held at PS Rajouri Garden on smd OctoLer. IgBo at 7 P. M. 

Bestriotlon on Investment bJ MODo-
POly Roues 

3163. SHRI BALASAHEB VIKHE 
PATIL: Will the Minister of INDUS-
TRY be pleased to state: 

(a) whether there is any proposal 
under Government's consideration to 
1l"estriat investment by Monopoly 
HouseR; and 

.(b) if so, the restrictions being im-
posed? 

THE 1\fINISTER OF STATE IN 
. THE -, !tINISTRY OF INDUSTRY' 
(SOl ' CHARANJIT . CHANANA): 
(al No, 'Sir. The positio,11 with ncard 
to investment by Monopoly indultrial 
Houses' c,on.tinues to be the same as 
.set-out in the .Industrial Polley State-
tn.ent -laid ,on the Table of the Hou3e 

·0%1 28rd July, ,_~~80. 
(b) ,n.,)es DQt :~18e, •. 

BxteDslOil riven to Coil' Boartl 
Chairman 

3164. SHRI E. BALANANDAN: 
Will the Minist~r of INPUSTRY be 
pleased to statp.: 

(a) whether it is a fact that the 
Chairmaa, Coir Board, who passed the 
age of ret,ir-ement on 31st July, 1980 
has been allowed to continue in 
service; 

(b) if so, what is the delay in tile 
appointment of a new Chairman and 
reconstitution of the -Board· and , 

(c) is it the policy of the Govern-
ment of India to Il'8nt extension 
after rt!tirement? 

. THE MINIS'l'D OJ' STATZ IN· 
THE . MINISTRY OF· INDUSTRY 
(SHRI 'cHARANm CHAN'AlfA) : 

, :(8,> :to (c.)~, The then ,Ch"a~' Coir 




